GOVERNMENT OF INDIA

MINISTRY OF CULTURE

RAJYA SABHA

UNSTARRED QUESTION NO. 1885

TO BE ANSWERED ON AUGUST 29, 2012

ENACTMENT OF PUBLIC LIBRARY ACT BY STATES
1885. DR. BARUN MUKHERJI: 

Will the MINISTER OF CULTURE be pleased to state:

a) the States who have so far enacted the Public library Act with their  names and years     of enactment;

b)  although it is a State subject, whether the Central Government considers it a national      duty to propagate the idea of such enactment to the remaining  States; and 

c)  if so, what steps have so far been  taken in this respect by the Ministry for the sake of      introducing an integrated public library system in the  whole country?

ANSWER

MINISTER OF HOUSING AND URBAN POVERTY ALLEVIATION AND MINISTER OF CULTURE

(KUMARI SELJA)

a) As per available information, the Public Library Act has so far been enacted in        eighteen States of India. The details are at Annexure.

b) & c) In March, 2012, the Union Government has set up National Mission on Libraries (NML). The terms of reference of the Mission inter alia include (i) helping State Governments (that do not yet have library legislation) in formulating State Library Acts and (ii) interacting with State Governments especially on public library matters. The Mission has set up Working Groups to address these terms of reference. 

       Raja Rammohun Roy Library Foundation, Kolkata, an autonomous organisation under Ministry of Culture is also promoting and supporting public library movement in the country in collaboration with the State Governments. It implements matching and non-matching schemes for financial assistance to State Central, District and Village Libraries including the libraries which are maintained by the Non Government Organizations.

ANNEXURE 

ANNEXURE REFERRED TO IN REPLY TO PART (a)  OF RAJYA  SABHA UNSTARRED QUESTION NO. 1885 TO BE ANSWERED ON 29TH AUGUST, 2012

LIST OF THE STATES WHICH HAVE INTRODUCED PUBLIC LIBRARY LAW 
(WITH YEAR OF ENACTMENT)

	Sl. No.
	Name of State
	Year 

	1. 
	Tamil Nadu
	1948

	2.
	Andhra Pradesh
	1960

	3.
	Karnataka
	1965

	4.
	Maharashtra
	1967

	5.
	West Bengal
	1979

	6.
	Manipur
	1988

	7.
	Haryana
	1989

	8.
	Kerala
	1989

	9.
	Goa
	1993

	10.
	Mizoram
	1993

	11.
	Gujarat
	2000

	12.
	Orissa
	2001

	13.
	Uttarakhand
	2005

	14.
	Rajasthan
	2006

	15.
	Uttar Pradesh
	2006

	16.
	Bihar
	2008

	17.
	Chhattisgarh
	2009

	18.
	Arunachal Pradesh
	2009


